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C.P.No0.550/KB/2017

Present: Hon'ble Member (J), Shri M.B. Gosavi
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113. 06-08-2018 - CP No. 550/KB/2017 - Ascent Vanijya Pvt. Ltd. Vs.
Registrar of Companies, WB

ORDER

The Ld. Counsel for the Petitioner appeared.
The ROC, WB has already filed report.

The Ld. Counsel for the Petitioner seeks time to file the rejoinder. Time is
allowed. The Petitioner to file the rejoinder within two weeks.

The matter to come up for further consideration on 07-09-2018.
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